
RAJASTHAN HIG H COURT. JODHPUR

ORDER

No. : 05/E .V.12026 Dated : 0810712026

Following Panel of Advocates is hereby recommended for
appointment as "Guardian-Ad-Litem" for the year 2026 :-

FOR PRINCIPAL SEAT ATJODHPUR

S.No.
Name of Advocate
S H./SMT./M I SS/IVI R./I(U M A RI

Enrollment Number

I Bheru Lal Jat Nt78l202t
2 Dinesh Suthar wt52u202l
3 Naman Bhansali N241912021
4 Aashutosh Bhardwaj N406712021

5 Hemendra Pal Singh' R/s063/2021
6 Mudit Vaishnava Ns4021202t
7 Oshin Sharma N542412021
8 O.ias Shakdwipeeya N248412022
9 Meetaksh Dadhich Rt265512022

l0 Prithvi Singh w2773t2022
ll Divya Bapna w278312022
t2 Mamta Bishnoi N400412022
l3 Yash Jangid w446U2022
t4 Mahip Mathur R/43 3312022

l5 Akanksha Choudhary R/4856/2022
t6 Shekhar Nehra w497 512022

t7 Mudit Bachhawat R/s 12012022

l8 Sudarshan Choudhary R/5 l 4712022

l9 Dhanra.i Khichi R/605 t 12022

20 Asif Khan Mehar R/63 5912022

2t Rishabh Dadhich N72812023
22 Neha Kaushik N540612023
23 Himanshu Soni PJs72912023

24 Mrinal Khatri w672812023
25 Mukul Bhati w7 544t2023
26 Pragya Chouhan N795912023
27 Vishal Raj Purohit Ns6412024
28 Mayank Rajpurohit N72U2024
29 Jayshree Sarswat R/227712024
30 Alisha Dargar w470s12024
3l Dheeraj Jangid Rl498312024
32 Devansh Thanvi v5006/2024
33 Chitransh Joshi R/61 6812024

34 Abhueet Meena N623012024
35 Vikas R/623712024
36 Dilshad Sherani w6268t2024
37 Anshupal Singh w723U2024
38 Varsha Paliwal w726212024
39 Jitesh Kumar Suthar v7s3 912024

40 Yashraj Singh Kanawat w97 t 12025

4l Punit Choudhary R1263512025

42 Harshul Khatri ws42912025

---_=-=----.1.



S.No.
Name of Advocate
S H./S MT./MI S SA4 R./I(U M ARI Enrollment Number

43 Raj Laxmi R/637912025

44 Kushal Singh N76231202s
45 Hardik Kachhwaha N79921202s

BY ORDER,

ISTRAR [ADMN.I
(Subordinate Courts)

Date:o8'01'2'016No. Gen/LP ll9l0ll2025l H+g
Copy forwarded to the followings for information and necessary action:-
l. Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Rajasthan High Court.
2. Private Secretary to All the Hon'ble JudgeS, Rajasthan High Court,

Jodhpur/Bench Jaipur.

3. Registrar General, Rajasthan High Court.
4. Registrar (Admn.), Rajasthan High Court, Jodhpur/ Jaipur.
5. Registrar (Classifrcation), Rajasthan High Court, Jodhpur/Jaipur.
6. Registrar (Judicial), Rajasthan High Court, Jodhpur/Bench Jaipur to

circulate the same amongst All Court Master and All A.O.J. of
Judicial Side, Rajasthan High Court, Jodhpur/ Bench Jaipur for
further action.

7. Registrar-cum-CPc, Rajasthan High Court Bench Jaipur for
uploading the same on the official website

8. The Member Secretary, Rajasthan State Legal Service Authority,
Jaipur.

9, The Secretary, Bar Council of Rajasthan, Jodhpur.
10. The President, Rajasthan High Court Advocate's Association,

Jodhpur.
I l. The President, Rajasthan High Court Lawyer's Association,

Jodhpur.
12. The President, Rajasthan High Court Advocate's Association,

Jaipur.
13. The President, Bar Association, Jaipur.
14. Additional Solicitor General of India, Rajasthan High Court.
15. Advocate General/AAclGovernment Advocate, Rajasthan High

Couft, Jodhpur/ Bench Jaipur.
16, Concerned Advocate(s).
17. Court Officer, Rajasthan High Court Jodhpur/Bench Jaipur to

display on the Notice Board.
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